
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Tuesday,24th September 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP/372/2016 KHAGENDRA NAMASUDRA
            Versus
RAJIB KAR and 2 ORS.

MR. M TALUKDAR
MS. D KALITA

MR. S DUTTA (r-3)
MS. M CHOUDHURY (r-3)
MS C BORAH (r-3)

2 WP(C)/3546/2023 DIJEN BORTHAKUR AND 2 ORS
            Versus
THE ASSAM BOARD OF REVENUE AND 8
ORS

MR P K KALITA
MR. K R BOROOAH
MR K TALUKDAR

GA, ASSAM
MR. K SARMA (r-4,5,6,8,9)
MR. S BORUAH (r-
4,5,6,8,9)
SC, REVENUE

3 WP(C)/3626/2023 DARRANG MAGIC, MAXIMO, SUPRO
OWNERS ASSOCIATION AND ANR
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. R SARMA GA, ASSAM
SC, TRANSPORT

4 WP(C)/5836/2023 A.M IFTIKARUJJAMAN
            Versus
THE STATE OF ASSAM AND 3 ORS

MR S A SIKDER SC, HIGHER EDU
SC, ASSAM UNIVERSITY

5 WP(C)/6106/2023 PABIN CH. BORO
            Versus
THE STATE OF ASSAM AND 5 ORS

MR M AHMED
MR. A HUSSAIN
A. K. KANU

MR. C SHARMA (R-6)
MS. A RANA (R-6)
MS P BORUAH (R-6)
SC, PWD

6 WP(C)/2372/2024 MD. ANOWAR HUSSAIN
            Versus
THE STATE OF ASSAM AND 4 ORS

MR T N SRINIVASAN
MR. N ISLAM
MS TH A DEVI
M KHATUN

MR M CHETIA (r-4)
SC, SEC. EDU.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 24/09/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) MR. V K CHOPRA 23-09-2024 To 24-09-2024
5) MS. S G BARUAH 11-09-2024 To 25-09-2024
6) J SHARMA 17-09-2024 To 04-10-2024
7) MR D K DAS 16-09-2024 To 27-09-2024
8) MR D K BHATTACHARYYA 17-09-2024 To 24-09-2024
9) MR. B NATH 19-09-2024 To 02-10-2024
10) MD. I HUSSAIN 20-09-2024 To 27-09-2024

 1/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010119362016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010128962023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010132612023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010222952023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010234082023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010088982024


11) MR. A K PURKAYASTHA 23-09-2024 To 24-09-2024
12) MR. S SHARMA 23-09-2024 To 24-09-2024
13) MR H MAURYA 23-09-2024 To 25-09-2024
14) MR. A DHAR 24-09-2024 To 27-09-2024
15) MR A TEWARI 23-09-2024 To 03-10-2024
16) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
17) MS. S BHUYAN 24-09-2024 To 28-09-2024

 2/2 



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Tuesday,24th September 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/2/2019 BUDHINDRA BORUAH
            Versus
THE STATE OF ASSAM AND 6 ORS

MRS. S BORPATRA GOHAIN
MR. K K HANDIQUE
MR. R D PHUKAN

SC, HIGHER EDU
GA, ASSAM
DR. P K GOSWAMI (R3, R6)
SC, AG
MR A BARMAN (R3, R6)
MR. R K TALUKDAR

2 WP(C)/2418/2023 MANJULA KALITA PATHAK
            Versus
THE SBI LIFE INSURANCE COMPANY LTD
AND 13 ORS

MR D C K HAZARIKA
MS J KALITA
J BEZBARUAH

GA, ASSAM
MR. N J GOGOI (R7, SC, A S
A M B)
MR. N J GOGOI (R-7)
SC, AGRI. DEPARTMENT
SC, HEALTH

3 WP(C)/4965/2023 MONOWAR HUSSAIN
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. D DAS
MR R SENSUA
MR. K MOHAMMED
A M AHMED

GA, ASSAM
SC, REVENUE

4 WP(C)/7541/2023 KAJI MOINUL ISLAM
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. R P SARMAH
MS M BORAH

SC, HIGHER EDU
MR. B PURKAYASTHA (r-6)
MS. D MUSAHARY (R-1, R-
2, R-3)
SC, SEC. EDU.

5 I.A.(Civil)/1294/2024
in Intest.Cas./4979/2024

JABEEN FATIMA AND ANR
            Versus
AJMERI BEGUM AND ANR.

MR. S CHAUHAN
MR. P MAZUMDER
M. BORUAH
R DEB

WITH
Intest.Cas./4979/2024
(Filing Number)

JABEEN FATIMA AND ANR
            Versus
AJMERI BEGUM AND ANR E

MR. S CHAUHAN

 1/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010283742018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010089282023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010186992023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010288982023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010041782024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010088672024


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 24/09/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) MR. V K CHOPRA 23-09-2024 To 24-09-2024
5) MS. S G BARUAH 11-09-2024 To 25-09-2024
6) J SHARMA 17-09-2024 To 04-10-2024
7) MR D K DAS 16-09-2024 To 27-09-2024
8) MR D K BHATTACHARYYA 17-09-2024 To 24-09-2024
9) MR. B NATH 19-09-2024 To 02-10-2024
10) MD. I HUSSAIN 20-09-2024 To 27-09-2024
11) MR. A K PURKAYASTHA 23-09-2024 To 24-09-2024
12) MR. S SHARMA 23-09-2024 To 24-09-2024
13) MR H MAURYA 23-09-2024 To 25-09-2024
14) MR. A DHAR 24-09-2024 To 27-09-2024
15) MR A TEWARI 23-09-2024 To 03-10-2024
16) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
17) MS. S BHUYAN 24-09-2024 To 28-09-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Tuesday,24th September 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/3745/2018 HANIF ALI
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. S K ROY
MR. K RAHMAN

SC, ELEM. EDU
GA, ASSAM

2 WP(C)/938/2023 CHITU BARUAH
            Versus
THE STATE OF ASSAM AND 4 ORS

MR B P BORAH
MR D J DEKA
MR P J DUTTA

SC, P AND R.D.
MR. N SARMAH (R2, R3)

3 WP(C)/2740/2023 UDDHAB ROY
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. M K BORO SC, HIGHER EDU
MR D MAHANTA (R-3)
MR D MAHANTA (R-3)

4 WP(C)/3740/2023 MURSHIDA AHMED
            Versus
THE ASSAM STATE ELECTRICITY BOARD
AND 5 ORS

MR M H AHMED
I AMIN

GA, ASSAM
SC, APDCL

5 WP(C)/5982/2023 MUKTAM ALI @ MD. MUKHTAM ALI
            Versus
THE ASSAM POWER DISTRIBUTION CO.
LTD. AND 4 ORS.

MR. P D NAIR
MR G ALAM
MR. F AHMED
MR. H ROHMAN

SC, APDCL

6 WP(C)/6583/2023 ASSAM TEA EMPLOYEES PROVIDENT
FUND ORGANIZATION
            Versus
UNION OF INDIA AND ORS

G. GOSWAMI
R SARMAH
MR J BORAH

MR. M SHARMA (r-2,3)
MS. S YASMIN (r-2,3)
DY.S.G.I.
SC, UBI

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 24/09/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) MR. V K CHOPRA 23-09-2024 To 24-09-2024
5) MS. S G BARUAH 11-09-2024 To 25-09-2024
6) J SHARMA 17-09-2024 To 04-10-2024
7) MR D K DAS 16-09-2024 To 27-09-2024
8) MR D K BHATTACHARYYA 17-09-2024 To 24-09-2024
9) MR. B NATH 19-09-2024 To 02-10-2024
10) MD. I HUSSAIN 20-09-2024 To 27-09-2024
11) MR. A K PURKAYASTHA 23-09-2024 To 24-09-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010116652018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010029432023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010103612023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010137022023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010227362023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010257062023


12) MR. S SHARMA 23-09-2024 To 24-09-2024
13) MR H MAURYA 23-09-2024 To 25-09-2024
14) MR. A DHAR 24-09-2024 To 27-09-2024
15) MR A TEWARI 23-09-2024 To 03-10-2024
16) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
17) MS. S BHUYAN 24-09-2024 To 28-09-2024
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